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IN T AL 

PRINCIPAL BENCH, NEW DELHI. 

OA No.373/2022 

IN THE MATTER OF : 

Sumit Saini             Applicant 

Versus 

Haryana State Pollution Control Board             Respondents 

Reply on behalf of Haryana State Pollution Control Board  

MOST RESPECTFULLY SHOWETH  

1. The 18.04.2024(Annexure-R/1) passed 

the following directions:- 

The HSPCB is directed to audit status of compliance by 

Municipal Corporation Yamuna Nagar-Jagadhri with Solid Waste 

Management Rules, 2016 and the Water (Prevention And Control of 

Pollution) Act, 1974, the Air (Prevention and Control of Pollution) 

Act, 1981 and the Environment (Protection) Act, 1986 in respect of 

solid waste and sewage management as well as preventing 

discharge of untreated sewage/industrial effluent in river Yamuna 

through the drain in question in compliance of directions issued by 

this Tribunal in O.A. No. 606/2018 and also to initiate proceedings 

for imposition of the environmental compensation on respondent 

no.6- Municipal Corporation Yamuna Nagar-Jagadhri for the past 

violations in accordance with law and submit its report by e-mail at 

judicial-ngt@gov.in preferably in the form of searchable PDF/OCR 

Supported PDF and not in the form of Image PDF at least one week 

before 01.08.2024 which is fixed as the next date of hearing of OA 

registered in respect of  the Municipal Corporation Yamauna 

Nagar.  

2. In compliance of   NGT order dated 18.04.2024 this office 

vide letter no. HSPCB/YR/2024/483 dated 10.06.2024 and 

HSPCB/YR/2024/827 dated 10.07.2024 requested to depute officers 

from head quarter level along a senior officer/ engagement of Experts 

from any technical Institution  i.e. IIT Roorkee, TERI etc. to audit 
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status of compliance by Municipal Corporation Yamuna Nagar-

Jagadhri with Solid Waste Management Rules, 2016 and the Water  

(Prevention And Control of Pollution) Act, 1974, the Air (Prevention 

and Control of Pollution) Act, 1981 and the Environment (Protection) 

Act, 1986 in respect of solid waste and sewage management is attached 

as Annexure- R-2  & R-3. 

3. Further, it is submitted that  HSPCB vide order dated 12.09.2023  had 

imposed Rs.7.14 cr. as Environmental Compensation on Municipal 

Corporation for illegal/un-scientific dumping of solid waste at 

Aurangabad site, orders is attached as Annexure- R-4. 

4. That the Regional Officer, Yamunanagar had written a letter to the 

Municipal Commissioner, Municipal Corporation Yamunanagar for 

submission of environment compensation imposed by HSPCB, vide 

this office letter no. HSPCB/YR/2023/679 dated 13.09.2023 which is 

attached as Annexure-R/5.The Regional Officer Yamunanagar 

subsequently  written a reminder letter to the Municipal Commissioner, 

Municipal Corporation Yamunanagar for submission of Environment 

Compensation imposed by HSPCB vide letter no. 

HSPCB/YR/2023/1510 dated 24.11.2023 which is attached as 

Annexure-R/6.Whereas a final reminder was sent to the Municipal 

Commissioner, Municipal Corporation Yamunanagar for submission of 

Environment Compensation imposed by HSPCB, vide this office letter 

no. HSPCB/YR/2023/453 dated 31.05.2024 which is attached as 

Annexure-R/7.  

5. Further, it is submitted that Municipal Corporation Yamunanagar 

has not deposited the EC amount imposed by HSPCB till date & Now, 

this office vide letter no. HSPCB/YR/2024/985 dated 30.07.2024  

requested to the HSPCB, Head Office to take up the matter with 

Director, ULB regarding deposition of Environmental Compensation  
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amount imposed by HSPCB at Head Office level is attached as 

Annexure-R/8. 

6. This status report is being submitted for kind consideration please. 

Further, it is requested that 02 month may be granted to the HSPCB for 

conducting complete  audit status of compliance by Municipal 

Corporation Yamuna Nagar-Jagadhri with Solid Waste Management 

Rules, 2016 and the Water (Prevention And Control of Pollution) Act, 

1974, the Air (Prevention and Control of Pollution) Act, 1981 and the 

Environment (Protection) Act, 1986 in respect of solid waste and 

sewage management as well as preventing discharge of untreated 

sewage/industrial effluent in river Yamuna through the drain in 

question in compliance of directions issued by this Tribunal in O.A. 

No. 606/2018.  

                     

         
Place: Yamuna Nagar     
Dated: 30.07.2024 
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